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F1.3T. 3531(3N).— Fra T AL, ST TSTHNT ATSTHIT 1956 (1956 T 48) (S T8#H T8 TAT(
I ATATRTH gl AT 7) T &1<7 3F AT IT-6TT (1) BT T&T LTRIT T TIRT F g, T THTETH &l S
& TAT o oI 5T % o et ot & NH 151K % .41, 17.4 & 5. #1.51.2 T & s-@ve & =Hio
(ATSTHR/UEE Moy Aigd 2-cIF/4-SIF FT FFET SA1S), AL, TaeT ¥ TATAT % AT TATST 6 (o7
g I sruferd g et |terd auia = =t # faam w2 &, U S{f 7 7 otSie 2 o ST e sl =
FLAT B |

FIE | =AT<h, ST 3 GH H BaaE 8, 3 AT T8 r €17 33T ot IT-e17 (1) F T Tai<h Tas
& o UHT i % ST 9T OS9T § T8 ATAHAAT 6 TR Al AE H ThHIE & & FidaT AT I
TR T TR |

T Yol ST HeqH STIeaTed, ST Tiq ST, AT H1 fored &9 F T&qd l ST e
IH A AT AfersRtag 3w ST oie werw ariaeRT, rairdat i AT ' § 47 BT Etee v

4883 GI/2026 (1)
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BT G ST T STEH ST 3% UHT SOl 6l gars o TATq a9 UHT 3f7 S+ F2d % TATq, q(@ Hls af,
ST Few TTTerhTT Araede qH=, <Ll G AT A1 ATAAAT Hl SATATT T FHIT IT AT HT T |

I AT Y 9mr 37 it IT-TT (2) F TN Ferw wrreswTEr g AT A v ofv saer sty
T |

TH ATAAAT o AT A ATSAT S o LT AT AT AT TAH TTTAFIEL 6 3h HATAT § ITAH
2 Sl 3 [Raas SARRAT T MLreAT foham ST aaat 3 |

AT

TSITd 57 o a9 gt foret § NH 151K & fh.d1. 17.4 5 f&6.71.51.2 3 o0 osie &t STy At
HYAAT TR d SrTaT AT Aigd S+ 1 |@terd fFawor

TS T ATH: [T fSrer =7 =79 g grr
wAF | FEAEUHRET || AR TRR | g H s SRR ERT S REIRER T
HeaT (RISIRESIE) (FFIT)
1 2 3 4 5 6
AT T ATH: AAGTE
UEEIKIEHECE LY
1 11 ACRTE i 0.1316 (ZFA¥) 0.1316
TfiFe=T (T29)
2 21 IGEL WfFeT () 0.3344 (3FT7) 0.3344
3 22 IGEl Tt () 0.289 (%77 ) 0.289
4 23/2 IGEL WfFeT () 0.0553 (3%a7) 0.0553
5 24/2 st T () 0.079 (FFa7) 0.079
6 34/p1 IGEL WfFeT () 0.0341 (3FT7) 0.0341
7 34/p2 IGEL WfFeT () 0.0354 (3FT7) 0.0354
8 36/2 GEil T () 0.039 (FFa7) 0.039
9 5 IGEL WfFeT () 0.366 (3Fa7) 0.366
10 6 GECOEa :”ir 0.1055 (77 ) 0.1055
TUTHeaL (TSdX)
T T ATH: A
11 234 [GEl T () 0.0376 (277 ) 0.0376
12 241 IEEL TfFT () 0.2072 (3%47) 0.2072
13 242/P1 IGEL WfFT () 0.1677 (3%TY) 0.1677
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14 242/P2 T () 0.1705 (FFI7 ) 0.1705
15 3 TifiFT () 0.0304 (%47 0.0304
16 301 Tl () 0.0683 (FFaY ) 0.0683
17 303 TifiFT () 0.3319 (FFa7) 0.3319
18 305 Tl () 0.1695 (FFa7 ) 0.1695
19 306 TifiFT () 0.0999 (FFaY ) 0.0999
20 307 TifiFT () 0.053 (F7¥ ) 0.053
21 309 Tl () 0.1341 (FFaT) 0.1341
22 311 TfiFT () 0.1963 (FFAY ) 0.1963
23 312 Tl () 0.1221 (FFaY) 0.1221
24 314 wifiFeT () 0.0728 (FFI7) 0.0728
25 4 TfFeaT () 0.0202 (%77 ) 0.0202
26 5 Tl () 0.0867 (FFaY ) 0.0867
27 510 TifiFT () 0.0016 (FFaY) 0.0016
28 514 Tl () 0.2266 (FFa7) 0.2266
29 526 TifiFT () 0.059 (FF7¥ ) 0.059
30 527 TifiFT () 0.0733 (FFa7) 0.0733
31 529 T () 0.1454 (FFa7) 0.1454
32 531 TifiFT () 0.0406 (FFa7 ) 0.0406
33 536 T () 0.0978 (FFa7) 0.0978
34 545 TifiFT () 0.1028 (%A ) 0.1028
35 571 T () 0.1404 (FFI7) 0.1404
36 606 T () 0.2097 (FFa7) 0.2097
37 7 :;ww (1) 0.1268 (FFI7) 0.1268
38 8 TifiFT () 0.0496 (FFaY) 0.0496
UEEIGIEHCEIC

39 103/P1 TifiFT () 0.0006 (FFa7 ) 0.0006
40 103/P2 TifiFT () 0.0044 (ZFa7) 0.0044
41 104 it () 0.0152 (FFI7 ) 0.0152
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42 133 WFAT () 0.1047 (3%47 ) 0.1047
43 137 T () 0.0178 (37X ) 0.0178
44 162 T () 0.0014 (FF¥) 0.0014
45 321 T () 0.0628 (FFa¥) 0.0628
46 34/P1/P1 TfFAT () 0.0022 (3%47 ) 0.0022
47 35/P1 AT () 0.1244 (Z%47) 0.1244
48 40 T () 0.0037 (Z#a¥) 0.0037
49 41 T () 0.018 (Fa¥) 0.018
50 535 Tt () 0.0413 (377 ) 0.0413
UEEIKIE IV ES

51 101 EW - 0.0226 (F%47 ) 0.0226
52 102 % =) 0.0802 (FFa¥) 0.0802
53 105 EW - 0.006 (FFT¥) 0.006
54 110 T () 0.058 (FFA¥) 0.058
55 111 :;*w( () 0.0007 (%47 ) 0.0007
56 112 TFAT () 0.008 (F%a¥ ) 0.008
57 113 Tt () 0.0126 (377 ) 0.0126
58 115 TifiFaT () 0.0216 (3T ) 0.0216
59 120/P2 TFAT () 0.0993 (FF4¥ ) 0.0993
60 123 T () 0.128 (F%aT ) 0.128
61 124 TFAT () 0.073 (3%47) 0.073
62 129/P2 TfFT () 0.0215 (F%47) 0.0215
63 132 T () 0.1613 (FFX) 0.1613
64 729 T 0.0005 (%77 ) 0.0005
65 732 T () 0.0012 (F%FaT ) 0.0012
66 79 AT () 0.0434 (Z%47 ) 0.0434
67 807 T () 0.062 (FFI¥) 0.062
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[T T ATH; HIST HTATATS

68 192 T () 0.0022 (AT ) 0.0022
T T ATH: HI@TOMT

69 118 T () 0.2233 (FFA¥) 0.2233
70 122 TfFAT () 0.3204 (3%47) 0.3204
71 125 Tt () 0.0525 (%37 ) 0.0525
72 131 TfFAT () 0.1006 (FFa¥ ) 0.1006
73 133 TfFAT () 0.0305 (3%47 ) 0.0305
74 134 e () 0.0352 (%77 ) 0.0352
ATTe T ATH: TSR

75 403 e () 0.1557 (3%3% ) 0.1557
76 406 T () 0.0341 (ZFa¥) 0.0341
77 43 TfFAT () 0.2071 (3%4%) 0.2071
78 446 TfFAT () 0.2141 (FF47) 0.2141
79 449 TfFT () 0.0384 (Z%47 ) 0.0384
80 5 T () 0.1869 (FFI¥ ) 0.1869
81 6 T () 0.4645 (FFAT) 0.4645
ATTe T ATH: AT

82 105/P2 LLOIETEY 0.0622 (FFI¥) 0.0622
83 134 LD IETS RS 0.059 (F%a¥ ) 0.059
84 154 Zg*w( i) 0.2442 (ZFT7) 0.2442
85 157 W () 0.1932 (F%47 ) 0.1932
86 164 LD T R 0.0214 (F%77) 0.0214
87 165 T () 0.0473 (FFa¥) 0.0473
88 177 T () 0.0496 (277 ) 0.0496
89 178 E*w( S 0.2289 (%47 ) 0.2289
90 179 AT () 0.0662 (FFa7 ) 0.0662
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91 2 T < (T 0.0123 (F%47) 0.0123
92 223/p2/p1 TfFAT () 0.0094 (F%47 ) 0.0094
93 223/p2/p2 TfFAT () 0.0016 (FFa7 ) 0.0016
94 224 TifieeaT 0.2353 (347 ) 0.2353
95 227 LDIET RN 0.1156 (FFA¥) 0.1156
96 241 N (5 0.0393 (F#77 ) 0.0393
97 242 LLOIETEY 0.0673 (FT¥) 0.0673
08 243 LDIETS RS 0.2741 (F%47) 0.2741
99 26 LDIETEY 0.0583 (FF4¥) 0.0583
100  |[264 T () 0.2683 (FT¥) 0.2683
101 27 TifieheaT 0.0097 (3%47 ) 0.0097
102 ||28/p1 TfFT () 0.0221 (F%4%) 0.0221
103 3 T () 0.3232 (FFa¥) 0.3232
104 30 T () 0.0321 (FFa¥) 0.0321
105 |[412 LOIETEY 0.1148 (FTX) 0.1148
106 |[455 LLDIETEY 0.0045 (ZFT¥ ) 0.0045
107 ||1456 LD IETS RS 0.054 (Z%47 ) 0.054
108  |[460 LLDIETEY 0.0702 (FFa¥) 0.0702
109 465 TFAT () 0.0025 (3%47 ) 0.0025
110  |[468 LD IETS RS 0.0363 (F%a7 ) 0.0363
111 471/P1 TifieheaT 0.0016 (2T ) 0.0016
112 |[474 W 0.0298 (FFA¥) 0.0298
T (TEY)
113 A77 LD T R 0.106 (F%aT ) 0.106
114 484 e () 0.0268 (277 ) 0.0268
115  |[486 TfTFT () 0.0144 (ZF47) 0.0144
116 487 LD T R 0.0232 (F#a7 ) 0.0232
117 ||491 T 0.056 (2%a7 ) 0.056

TfiFeaT (T2AR)
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118 |59 BEil TR () 0.2089 (Z#7¥ ) 0.2089
119  [|60 BEil LU IET R 0.0784 (z%7¥ ) 0.0784
UEEIKIEHIC TR |
120 137 IGELl Tt () 0.0768 (277 ) 0.0768
121 139 BEil TR () 0.0355 (%77 ) 0.0355
122 141 LR i 0.076 (FaT) 0.076
Tl (T2)
123 |[142 BEil TR () 0.1864 (ZF7T ) 0.1864
124 |[143 BEil TR () 0.0925 (ZF7T ) 0.0925
125 144 IGEl e () 0.0743 (377 ) 0.0743
126|145 EL T () 0.052 (FF47) 0.052
127|147 BEL Tt () 0.077 (2%77) 0.077
128 |]222 TR % =) 0.0053 (FFaT ) 0.0053
Total 11.9168

[FT. . GJ/LA-NH-151K/30/12/2023-24/3A]
o e E™, fAges

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION
New Delhi, the 1st July, 2026

S.0. 3531(E).— In exercise of powers conferred by sub-section (1) of section 3A of the National Highways
Act, 1956 (48 of 1956) (hereinafter referred to as the said Act), the Central Government, after being satisfied that for the
public purpose, the land, the brief description of which is given in the Schedule below, is required for building
(widening/two lane with paved shoulder/four laning etc.,), maintenance, management and operation of NH 151K in the
stretch of land from Km. 17.4 to Km. 51.2 in the district of DEVBHUMI DWARKA in the state of GUJARAT, hereby
declares its intention to acquire such land.

Any person interested in the said land may, within twenty-one days from the date of publication of this
notification in the Official Gazette, object to the use of such land for the aforesaid purpose under sub-section(1) of section
3C of the said Act.

Every such objection shall be made to the Competent Authority, namely, Prant Officer, Khambhalia in writing
and shall set out the grounds thereof and the Competent Authority shall give the objector an opportunity of being heard,
either in person or by a legal practitioner, and may, after hearing all such objections and after making such further enquiry,
if any, as the Competent Authority thinks necessary, by order, either allow or disallow the objections.

Any order made by the Competent Authority under sub-section (2) of section 3C of the said Act shall be final.

The land plans and other details of the land to be acquired under their notification are available and can be
inspected by the interested person at the aforesaid office of the Competent Authority.
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SCHEDULE

Brief Description of the land to be acquired with or without structures falling NH 151K in the stretch of land from Km.
17.4 to Km. 51.2 in the district of DEVBHUMI DWARKA in the state of GUJARAT

State: GUJARAT ||District: DEVBHUMI DWARKA |
SI. No. Survey/Plot Type of Land Nature of Land Area Area
Number (in Local Unit) (in Hectares)

Lt | 2 L3 | 4 [ 5 [ 6 |

[Taluk: Bhanvad |

|Village: Bhavaneshvar |

1 1 Government i;licul wre (PADTAR)|| 01316 (Hectare) 0.1316
|2 “21 ”Private ||Agriculture 0 || 0.3344 (Hectare )“ 0.3344|
3 |22 ||Private ||Agriculture () || 0.289 (Hectare )|| 0.289)
l4 2312 ||Private ||Agriculture () || 0.0553 (Hectare )| 0.0553)|
|5 ”24/2 ||Private ||Agriculture 0 || 0.079 (Hectare )” 0.079|
l6 34/p1 ||Private ||Agriculture () || 0.0341 (Hectare )| 0.0341]
|7 ||34/p2 ||Private ||Agricu1ture 0 || 0.0354 (Hectare )“ 0.0354|
|8 ”36/2 ||Private ||Agriculture 0 || 0.039 (Hectare )” 0.039|
|9 ||5 ||Private ||Agricu1ture 0 || 0.366 (Hectare )|| 0.366|
10 6 Government i;ﬁcul fure (Padtar) 0.1055 (Hectare ) 0.1055

|Village: Dhebar |

11 |l234 ||Private ||Agriculture () || 0.0376 (Hectare )| 0.0376|
12 |l241 ||Private ||Agriculture () || 0.2072 (Hectare )| 0.2072]
113 |242/P1 ||Private ||Agriculture () || 0.1677 (Hectare )|| 0.1677
14 |l242/P2 ||Private ||Agriculture () || 0.1705 (Hectare )| 0.1705|
|15 “3 ||Private ||Agriculture 0 || 0.0304 (Hectare )|| 0.0304|
16 301 ||Private ||Agriculture () || 0.0683 (Hectare )| 0.0683]
[17 |[303 ||Private ||Agriculture () || 0.3319 (Hectare )| 0.3319]
18 305 ||Private ||Agriculture () || 0.1695 (Hectare )| 0.1695]
19 1306 ||Private ||Agriculture () || 0.0999 (Hectare )| 0.0999)
20 307 ||Private ||Agriculture () | 0.053 (Hectare )| 0.053]
1 1309 ||Private ||Agriculture () || 0.1341 (Hectare )| 0.1341]
22 311 ||Private ||Agriculture () || 0.1963 (Hectare )| 0.1963]
23 312 ||Private ||Agriculture () || 0.1221 (Hectare )| 0.1221]
24 314 ||Private ||Agriculture () || 0.0728 (Hectare )| 0.0728|
|25 ”4 ||Private ||Agriculture 0 || 0.0202 (Hectare )” 0.0202|
126 IIs ||Private ||Agriculture () || 0.0867 (Hectare )| 0.0867|
27 510 ||Private ||Agriculture () | 0.0016 (Hectare )| 0.0016]
128 514 ||Private ||Agriculture () || 0.2266 (Hectare )| 0.2266|
129 [|526 |[Private ||Agriculture () | 0.059 (Hectare )| 0.059]
30 ||527 ||Private ||Agriculture () | 0.0733 (Hectare )| 0.0733)|
31 1529 ||Private ||Agriculture () || 0.1454 (Hectare )|| 0.1454|
32 [I531 |[Private ||Agriculture () || 0.0406 (Hectare )| 0.0406]

33 |I536 ||Private ||Agriculture () | 0.0978 (Hectare )| 0.0978|
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|34 ||545 ||Private ||Agricu1ture 0 || 0.1028 (Hectare )” 0.1028|
35 [l571 |[Private ||Agriculture () || 0.1404 (Hectare )|| 0.1404]
136 l|606 ||Private ||Agriculture () || 0.2097 (Hectare )| 0.2097]
37 7 Government igrlicul ture (PADTAR) 0.1268 (Hectare ) 0.1268
|38 ||8 ||Private ||Agriculture 0 || 0.0496 (Hectare )|| 0.0496|
|Village: Mevasa |
39 [[103/P1 |[Private ||Agriculture () || 0.0006 (Hectare )| 0.0006]
140 l|103/P2 ||Private ||Agriculture () || 0.0044 (Hectare )| 0.0044|
l41 |[104 ||Private ||Agriculture () | 0.0152 (Hectare )| 0.0152|
l42 [[133 |[Private ||Agriculture () || 0.1047 (Hectare )| 0.1047]
43 137 ||Private ||Agriculture () || 0.0178 (Hectare )| 0.0178]
l44 162 ||Private ||Agriculture () || 0.0014 (Hectare )| 0.0014|
l4s 321 ||Private ||Agriculture () || 0.0628 (Hectare )| 0.0628|
l46 34/P1/P1 ||Private ||Agriculture () || 0.0022 (Hectare )| 0.0022]
l47 l35/P1 ||Private ||Agriculture () || 0.1244 (Hectare )| 0.1244]
l48 [l40 ||Private ||Agriculture () || 0.0037 (Hectare )| 0.0037]
|49 ”41 ||Private ||Agriculture 0 || 0.018 (Hectare )” 0.018|
|50 |I535 ||Private ||Agriculture () || 0.0413 (Hectare )| 0.0413]
|Village: Vanavad |
51 101 Government I:;?icul wre (PADTAR)|| 00226 (Hectare) 0.0226
52 102 Government I:;ficul wre (PADTAR)|| ©-0802 (Hectare) 0.0802
53 105 Government i;ﬁcul wre (PADTAR)|| 0006 (Hectare) 0.006
|54 ||1 10 ||Private ||Agriculture 0 || 0.058 (Hectare )” 0.058|
55 111 Government i;ﬁcul wre (PADTAR)|| 00007 (Hectare) 0.0007
|56 ||1 12 ||Private ||Agriculture 0 || 0.008 (Hectare )” 0.008|
|57 113 ||Private ||Agriculture () || 0.0126 (Hectare )| 0.0126]
|58 115 ||Private ||Agriculture () || 0.0216 (Hectare )| 0.0216]
|59 l|120/P2 ||Private ||Agriculture () || 0.0993 (Hectare )| 0.0993]
l60 [[123 ||Private ||Agriculture () || 0.128 (Hectare )| 0.128|
|61 “124 ||Private ||Agriculture 0 || 0.073 (Hectare )|| 0.073|
l62 ||129/P2 ||Private ||Agriculture () || 0.0215 (Hectare )| 0.0215]
l63 [[132 ||Private ||Agriculture () || 0.1613 (Hectare )| 0.1613]
l64 [[729 ||Private ||Agriculture || 0.0005 (Hectare )| 0.0005]
l65 1732 ||Private ||Agriculture () || 0.0012 (Hectare )| 0.0012]
l66 79 |[Private ||Agriculture () || 0.0434 (Hectare )| 0.0434]
|67 “807 ||Private ||Agricu1ture 0 || 0.062 (Hectare )|| 0.062|
|Village: Mota Kalavad |
l68 [[192 |[Private ||Agriculture () || 0.0022 (Hectare )| 0.0022]
|Village: Mokhana |
l69 118 ||Private ||Agriculture () || 0.2233 (Hectare )| 0.2233]
[70 [[122 |[Private ||Agriculture () || 0.3204 (Hectare )| 0.3204]
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71 125 ||Private ||Agriculture () || 0.0525 (Hectare )| 0.0525]
72 [[131 |[Private ||Agriculture () || 0.1006 (Hectare )|| 0.1006]
|73 ||133 ||Private ||Agricu1ture 0 || 0.0305 (Hectare )|| 0.0305|
74 134 |[Private ||Agriculture () | 0.0352 (Hectare )| 0.0352
|Village: Pachhatar |
|75 ||403 ||Private ||Agricu1ture 0 || 0.1557 (Hectare )|| 0.1557|
|76 ”406 ”Private ||Agricu1ture 0 || 0.0341 (Hectare )“ 0.0341|
177 [l43 |[Private ||Agriculture () || 0.2071 (Hectare )| 0.2071]
78 |l446 ||Private ||Agriculture () || 0.2141 (Hectare )|| 0.2141]
179 [l449 |[Private ||Agriculture () || 0.0384 (Hectare )| 0.0384]
|80 “5 ”Private ||Agriculture 0 || 0.1869 (Hectare )“ 0.1869|
81 ll6 ||Private ||Agriculture () || 0.4645 (Hectare )|| 0.4645|
|Village: Ranpar |
82 [[105/P2 ||Private ||Agriculture || 0.0622 (Hectare )| 0.0622]
|83 ||134 ||Private ||Agricu1ture || 0.059 (Hectare )|| 0.059|
84 154 Government i;ﬁculmre (Gauchar) 0.2442 (Hectare ) 0.2442
85 157 Government i;ﬁculture (Gauchar) 0.1932 (Hectare ) 0.1932
86 [[164 ||Private ||Agriculture || 0.0214 (Hectare )| 0.0214]
87 [[165 ||Private ||Agriculture () || 0.0473 (Hectare )| 0.0473]
|38 177 ||Private ||Agriculture () || 0.0496 (Hectare )| 0.0496)
89 178 Government iziculture (Padtan) 0.2289 (Hectare ) 0.2289
90 [[179 ||Private ||Agriculture () || 0.0662 (Hectare )| 0.0662|
91 2 Government I:;ficulture (Padtan) 0.0123 (Hectare ) 0.0123
92 |[223/p2/p1 ||Private ||Agriculture () || 0.0094 (Hectare )| 0.0094]
93 |223/p2/p2 ||Private ||Agriculture () || 0.0016 (Hectare )| 0.0016]
o4 |[224 ||Private ||Agriculture || 0.2353 (Hectare )| 0.2353]
o5 [l227 ||Private ||Agriculture || 0.1156 (Hectare )| 0.1156]
96 241 Government i;ﬁcul wre (PADTAR)|| 00393 (Hectare) 0.0393
|97 ||242 ||Private ||Agriculture || 0.0673 (Hectare )” 0.0673|
o8 |l243 ||Private ||Agriculture || 0.2741 (Hectare )| 0.2741]
|99 ||26 ||Private ||Agriculture || 0.0583 (Hectare )|| 0.0583|
100  |[264 ||Private ||Agriculture () || 0.2683 (Hectare )| 0.2683]
o1 |j27 ||Private ||Agriculture || 0.0097 (Hectare )| 0.0097|
102 |[28/p1 ||Private ||Agriculture () || 0.0221 (Hectare )| 0.0221]
TEE |[Private ||Agriculture () || 0.3232 (Hectare )| 0.3232]
o4 |30 ||Private ||Agriculture () | 0.0321 (Hectare )| 0.0321]
105 |l412 ||Private ||Agriculture || 0.1148 (Hectare )|| 0.1148]
106 455 |[Private ||Agriculture || 0.0045 (Hectare )| 0.0045]
107 |l4s6 ||Private ||Agriculture | 0.054 (Hectare )| 0.054|
[108  |l460 ||Private ||Agriculture || 0.0702 (Hectare )| 0.0702]
109  |l465 |[Private ||Agriculture () || 0.0025 (Hectare )| 0.0025]
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110|468 ||Private ||Agriculture || 0.0363 (Hectare )| 0.0363]
111 |l471/P1 |[Private ||Agriculture || 0.0016 (Hectare )|| 0.0016|
Non
112 474 Government Agriculture (PADTAR) 0.0298 (Hectare ) 0.0298
113|477 |[Private ||Agriculture || 0.106 (Hectare )| 0.106]
114 |l484 ||Private ||Agriculture () || 0.0268 (Hectare )| 0.0268]
s |l486 ||Private ||Agriculture () | 0.0144 (Hectare )| 0.0144|
116 |l487 |[Private ||Agriculture || 0.0232 (Hectare )| 0.0232]
Non
117 491 Government Agriculture (Padtar) 0.056 (Hectare ) 0.056
s |ls9 ||Private ||Agriculture () | 0.2089 (Hectare )| 0.2089)|
119 |60 |[Private ||Agriculture || 0.0784 (Hectare )| 0.0784]
|Village: Pachhatardi |
|120 ||137 ||Private ||Agricu1ture 0 || 0.0768 (Hectare )” 0.0768|
121 {139 ||Private ||Agriculture () || 0.0355 (Hectare )| 0.0355]
122 a1 Government I:;ficul wre (PADTAR)|  0-076 (Hectare) 0.076
123|142 ||Private ||Agriculture () || 0.1864 (Hectare )| 0.1864]
124 [[143 ||Private ||Agriculture () || 0.0925 (Hectare )| 0.0925]
125|144 ||Private ||Agriculture () || 0.0743 (Hectare )|| 0.0743]
126 {145 ||Private ||Agriculture () || 0.052 (Hectare )| 0.052]
127 |[147 ||Private ||Agriculture () || 0.077 (Hectare )| 0.077]
Non
128 222 Government Agriculture (PADTAR) 0.0053 (Hectare ) 0.0053
| Total|| 11.9168|

[F. No. GI/LA-NH-151K/30/12/2023-24/3A]
SHAIKH AMINKHAN, Director
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